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ONALCOMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

Present:

Company Appeal No. 19/(MAH)/2016

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 18.09.2017

NAME OF THE PARTIES Smt. Renu Rajesh Agarwal
V/".

M/s. Supreme Transport Organisation Pvt. Ltd.

S. No NAME DESIGNATION SIGNATURE

ORDER
CA T9l59/NCLT/MB/MAH/20r6

At request of the pnrties, list this mntter on 6.11.2{)17
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PRAKASH KU}'AI{B.S.V
Membcr (ludi.i.rl)

SECTION OF THE COMPANIES ACT: 59 of t]le Companies Act 1956.


